; ' » Open Court

CENTRAL ADMINISTRATIVE TRIBUNAL
ALTAHABAD BENCH .
ALLAHABAD

Original Applicatien Ne, 1277 ef 2000

e

{ M,A,Ne,5923/00 in Diary Ne.5082/00 )

Allahabad this the_ _13th day ef _November, 2000

Hon'ble Mr,Justice R,R,K, Trivedi, V,C, '
Hon'ble Mr, S, Dayal, Member (A)

1, Ali Hasan, Son of Sri Z,H. Jafri, resident of
railway quarter Ne,F-208, Mission Road(West
Railway Celeny), Jhansi,

2. Alek Verma, Sen eof Sri H,N, Verma, resident of
. railway guarter ne,F-209, Missicn Road ( West
Railway Celeny), Jhansi,

o 3, Virendra Kumar, Sen of Sri D.R, Ananad, resident
: i ef House No,804, Nainagarh Nagra, Jhansi.
' 5 ' , Applicants

By Advecate Shri Segmesh Khare
Versus
1. Union of India through General Manager, G,M,

Office, Chhatrapati Shivej rminus, Central
Railway, Mumbai,

2

2. Divisional Railway Mapager, Central Railway,
JHansi. -

3, Jeint Directer(Traffic), Railway, R.D.S.0.,
Manak Negar, Lucknow,.

4, Senier Divisional Personal Officer, Central

Rajilway, Jhansi,
Respendents

.(‘, M ...'Pgoz/"




By Hen'ble Mr.,Justice R,R,K, Trivedi, V,.C,

By this original application, the
applicants have challenged the order dated 10.5.00,
by which certain persené havs bash selected as
Passenger Driver frem the cadre of Senier Goods
Driver, The selectien has been challenged on
varieus grounds and it has been stated that it
was in violation ef Rule 215 of Indian Railway
Establishment Manual Veol,I, Hewever, £h¢ appli-
cants have not appreached the higher authcrities
in the Railways itself, who are competent te
:eiress the grievance of the applicants and set
right,if any illegality has been committed in the
selection precess. Ceonsidering this aspect, we
dispose of thisg O,A, with directien teo theb
appiicants to file a representation before the
respendent no,2-Divisional Railway Manager,Centfal

Railway, Jhansi within 3 wecsks from teday, If,

~représentation is se filed, the respondent no.2

shall consider the same with reasened order in

. accerdance with law, within 3 monthé. No order

as to coests,

e

Member (A) . Vice Chairman

/M.M./




